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ot o v wat (wtwr) : qwefa

MR. CHAIRMAN : You can continoe
vn the next day when this business comes
wp for discussion; the mext day of this
discussion, for which time bas been ex-
tendod.

Now, the hon. Finance Minister,

1212 Hn.

STATEMENT RE. GOVERNMENT DE-

CISIONS ON THE RECOMMENDA-

MONS OF THE THIRD PAY COM-

MISSION IN RESPECT, OF CLASS 1
OFFICERS

THI MINISTER OF FINANCE
{(SHRI YESHWANTRAO CHAVAN)
Mr. Speaker, Sir, with your permission,
Sir, 1 rise to make a statement on the
decisions taken by Government on  the
iecommendations of the Third Central
Pay Commission relating 1o Cluss I Cent-

1al Services and posts and the All-lodia
Services.

As the House is aware, the Commu-
viom hgd submitted iv  final Repont 1o
the Government vo 3ist March, 1973 and
the Government aonnounced its decisions
uvn the recommendations relating to em-
ployees in Classes 11, 1l and IV in Octo-
ber last. Government bhave now given
doe copsideration to the recommenda-
nons relating to Class | Central Services
uwnd the All India Services keeping in
view also the demands which have been
made for muaking deviations therefrom,
and have come lo the conclusion that
because of several factors,  particularly
the present ecomomic situation and the
repercussions o8 various Services, it b
a0t possible 1o make any material changes,
except a few marginal adjostments, in the
recommendations relating to say particular
service or category. Government have
accondingly decided to accept broadly the
rocommendations of the Tommimion re-
Isting to the pay scales of Central Clas
i Services, Cadres sod posts, subject o
the following modifications :—

{1) In ropard (0 the wenlor scale for
the Contral Serviees, the Commis-
sion bas recommended &  lower

Class [ Officers (St.)

view of the existing stnior scale of
all these Services being the same
at (present and the administrative
problems which would arise if two
different minima as recommended
by the Commission were to be ge-
cepted, Government has  decided
that the minimum of the senior
scale of such Central Class 1 Ser-
vices shall also be Rs. 1100/-,

{2) The period of restriction om the
length of service for drawal! of in-
crements in the Junior Adminmstra-
five Grade recommended by the
Cummssion shall be removed.

(3

—

While the specific recommendations
of the Commissimn for provision
of & sclecuon grade in certain Ser-
vices shall be implemented, the
principle of proviling such a grade
imovaew Clasy 1 Services has
als» been accepted, and the strength
oi  h's giade 1n cach Service/_adre
shall be determined after detailed
examination resiew  of the cadre
sLiUCiure, promotion prospects efi.
in that Service feadre.

{(4) Alter considering the number and
responsibilities of the posts of
Heady of Departments in the Senior
Admuastrative Grade, Government
have accepted the recommendations
of the Commussion that the oum-
ber ot puts in the scale of Rs
2500 2750 may be rmsed w0 one
balf.

(5) The Cadre Review Commueg will
basis the cadie
Central Services
prove, whercver necessary,

molion  prospects o
Services.
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grade. In the case of LP.S., the senior
. scale shall be Rs, 1200-1700 iostead of
Rs. 1100-1600 recommended by the
Commission, and the sclection grade shall
be at Rs. 1800 instead of Rs. 1650-1800
recommended by the Commission. The
recommendations - relating to the Senior
Scale of the Indian Forest Service have
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also been accepted. The question whe-
ther the selection grade in this Service
should be above the level of Deputy

Conservator or of that of the Conservator
will be examined further in the light of
the suggestions made by the State Govern-
ments, and decisions regarding the selec-
tion grade and the grade for Conserva-
tor will be taken thereafter.

While accepting the récommendations
regarding grant of special pay to officers
in the Central Class | Services when post-
ed to Headquarters Organisations of their
Services, and for rationalisation of the
special pay on posts in the field, Govern-
ment have also accepted the principle of
grant of special pay to officers of techni-
cal Services for work of an arduous nature
or requiring specialist qualifications and
expertise other than essential qualifications.
In regard to the recommendations relat-
ing to grant of special pay to the IAS
necessary action shall be taken to reduce
the ceiling on the number of posts which
may be eligible for the grant of special
pay to 50¢7. Government, however, in-
1ends to undertake a comprehensive review
of the system of special pays and the
posts to which such pays should be attach-
ed. Decisions on the recommendations
relating to the grant of non-practising al-
lowances to medical personnel shall be an-
nounced later.

Government have also decided that offi-
cers belonging to various Central Services
will be eligible for appointment in the
Central Secretariat.

So far as the recommendations of the
Commission relating to fixation of pay,
grant of allowance, retirement  benefits,
date of cffect etc. are concerned, Govern-
ment have broadly accepted the rtecom-
mendations after extending, wherever
applicable, to Class I and All India Services
officers also the improvements which

MARCH 129, 1974 Revision of Teacher's

324
Pay Scales (Si1.)

have been provided to cmpioy‘e& in
Classes II to IV.

In .view of the present financial posi-
tion, Government hope that Class [ and
All India Service Officers will make a
special deposit of the net amount of the
arrears which they receive on account of
these decisions for the period from 1-1-1973
o 31-12-1973 in  their Provident Pund.
The deposits so made in the Contributory
Provident Fund will, however, not be
cligible for corresponding contributions
from Government.

SHRI DINEN BHATTACHARYYA
(Serampore) : But, what has happened to

the parity ?

st wg fawd (iFT) o Awela
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MR. CHAIRMAN : Mr. Limayc, .l.ﬂCl'
the statement, questions are not pormitied.
Tet us not do that

Now, the hon. Minister of Edacation,
Prof. Nurul Hasan

B

18.20 Hrs.

STATEMENT RE. REVISION OF PAY
SCALES OF UNIVERSITY AND COL-
LEGE TEACHERS

THE MINISTER OF EDUCATION,
SOCIAL WELFARE AND CULTURE
(PROF. S. NURUL HASAN) : Sir, T beg
to inform the House that on the recom-
mendation of the University Grants Com-
mission, it has been decided to approve
the revision of the pay scales of Univer-

sity and college teachers. The apptoved
revised scales are as follows :
Universities
Locturer—Rs. 700—40—1100-—50-—
1600.
Reader—Ras. 1200—350—300—60——
1900. '
Professor—Ra.,  1500—60— 1800—100—
2000—125 72-2500.
Professor of Eminesce—Rs. 3000

{fixed).



